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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 20-APRIL-2026 (MONDAY)

BENCH WILL NOT FUNCTION

Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 1672/CHNY/2026  |2016-17 | [A] LOGA PRAPAKARAN MATHAN KUMAR )

2 |SA 104/CHNY/2026 2016-17 | [A] LOGA PRAPAKARAN MATHAN KUMAPé,

3 |ITA 2665/CHNY/2025 12012-13 | [A] S M SARVESWARAN HUF Murugabhupathi

4 |ITA 2690/CHNY/2025  |2018-19 | [A] GANGOTHRI FARMS & ESTATES  |S|Sridhar

5 |ITA 2691/CHNY/2025  12020-21 | [A] GANGOTHRI FARMS & ESTATES Adid- o

6 |ITA 3679/CHNY/2025  |2016-17 | [A] KARTHICK RAJA (SMC) o1llob|202b
7 |ITA3681/CHNY/2025  |2018-19 | [A] ANIXTER INDIA PRIVATE LIMITED  |G.Jayakumar

8 |ITA 3684/CHNY/2025  |2013-14 | [D] MANJUNATH RAI PRAKASHRAJ

9 |ITA3687/CHNY/2025  12016-17 | [A] AVANINDRA AGRO FARMS PVT.LTD ]lapan Doshi

10 |ITA 3690/CHNY/2025  |2016-17 | [A] VASANTHA KALYANASONDARAM EaravanaKumar

[A] PANANKATTOOR PRIMARY [
AGRICULTURAL COOPERATIVE
11 |ITA 3698/CHNY/2025  [2011-12 |CREDIT SOCIETY

12 |ITA 3700/CHNY/2025  |2018-19 | [A] V.KUPPUSAMY

13 |ITA 3701/CHNY/2025  {2019-20 | [A] RAMIREDDY SAMBASIVA REDDY /

14 |ITA 3703/CHNY/2025  |2014-15 | [A] AYODHYA FLOUR MILLS PVT. LTD.J R.Vijayaraghav

[A] K 1653 MUTHUGOUNDENPUDUR
15 |ITA 3971/CHNY/2025  |2018-19 |PRIMARY AGRICULTURAL CO-OP
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 21-APRIL-2026 (TUESDAY)

BENCH WILL NOT FUNCTION

syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |SA 111/CHNY/2026 2019-20 | [A] ASN AHARA )

2 |ITA 1445/CHNY/2026  |2019-20 | [A] ASN AHARA / P.Rangaraman

3 |ITA4117/CHNY/2025  |2019-20 | [D] SAKTHIVEL MURUGAN k

4 |CO 7/CHNY/2026 2019-20 | [A] SAKTHIVEL MURUGAN / S.Sridhar

5 |ITA 1874/CHNY/2026  |2026-27 | [A] MAX ACADEMY FOR EXCELLEN¢E J.K.Reddy

6 |ITA 1875/CHNY/2026  [2026-27 | [A] MAX ACADEMY FOR EXCELLENCbE

[A] PARAMBIKATTIL BHASKARAN
7 |ITA 2485/CHNY/2025  |2016-17 |SAJEEVAN S.Sridhar
[D] THE ICICI FOUNDATION FOR

8 |ITA 2572/CHNY/2025  |2013-14 |INCLUSIVE GROWTH Krishna

9 |ITA3783/CHNY/2025  |2016-17 | [A] C. THANGARAJ A.Arjun Raj

10 |ITA 4112/CHNY/2025  |2019-20 | [A] BALAGANESAN ANJALI Acid+ o

11 {ITA4104/CHNY/2025  |2010-11 | [D] ANBUCHEZHIAN -

12 {ITA 4105/CHNY/2025  |2011-12 | [D] ANBUCHEZHIAN ( 03/06/20)—%6
13 {ITA4114/CHNY/2025  [2013-14 | [D] ANBUCHEZHIAN |

14 |ITA 4116/CHNY/2025  |2018-19 | [D] WL EPIC MEDIA PRIVATE LIMITED A

15 |ITA 4118/CHNY/2025  |2015-16 | [D] WL EPIC MEDIA PRIVATE LIMITED / \

16 |ITA 4119/CHNY/2025  |2016-17 | [D] WL EPIC MEDIA PRIVATE LIMITEEJ ,/\.,)
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